CHAMBER MATTER

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

REVI EW PETI TION (CRL.) NO(s). 849 OF 2005 IN SLP(CRL.) NO 1294/2004

JAGANNATH MABLA DEVADI GA Petitioner(s)

VERSUS

STATE OF KARNATAKA Respondent ( s)

(Wth appln(s) for c/delay in filing review petition and office report)

Date: 31/08/ 2005 This Petition was circul ated today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE B. N. SRI KRI SHNA
By Circulation
UPON perusi ng papers the Court nade the foll ow ng
ORDER
The review petition is dism ssed on the ground
of delay as well as on nerit.
(R K. DHAWAN)
VERMA)
COURT MASTER
MASTER

(Signed order is placed on the file)
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I'N THE SUPREME COURT OF | NDI A

CRI M NAL APPELLATE JURI SDI CTI ON

REVI EW PETI TION(CRL. ) NO. 849 OF 2005

I'N

SPECI AL LEAVE PETI TION(CRL.) NO. 1294 CF 2004

JAGANNATH MABLA DEVADI GA .... PETITIONER
VERSUS
STATE OF KARNATAKA . ... RESPONDENTS
ORDER
There is an i nordi nate del ay of 263 days whi ch is not satis

factorily

expl ai ned. That apart, we do not find any nerit in the review petition. The review

petition is disnissed on the ground of delay as well as on nerits.

(K. G BALAKRI SHNAN)

(B.N. SRI KRI SHNA)

NEW DELHI ;



AUGUST 31, 2005.



